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Shri Manubhai Shah: Yes. The 
hon. Member is already fully aware 
thai we are trying our best in that 
regard. But Ilmenite has got into a 
technological complexity where other 
substitute materials are coming up. 
Hence the difficulty. 

Sian M. Malaiehami: What measures 
have been taken by the CorporatlOn 
to enable producers to get fair price 
for their iron ore? 

Shri Manubhai Shah: It is more 
than fair. The price we are paying 
at present is the highest in the world. 
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Dr. Sarojini Mahishi: In view of the 
fact that there may be an increase in 
the export of iron are from the coun-
try, what will be the increase in the 
loading capacity at Karwar and 
Marmagoa? 

Shri Manubhai Shab: All these 
ports are being looked into. Ai; a 
matter of fact, I want to place before 
the House very soon-within a month 
or two-a master plan for the deve-
lopment of transport and port facili-
ties. from the mines, for iron are, so 
that within the next five or seven 
years, we CaOJ. go to 20--25 million 
tons a year. 

Shri p. Venkatasubbaiah: My ques-
tion has been misundersteod. 

Mr. Speaker: It would be correctly 
cnicrstood when he puts it next. I 
will call him. 

Shri P. Venkatasubbaiah: It has not 
been answered. 

Mr. Speaker: Order, order. I wm 
gi Ve an opportunity after calling an-

""the!" han. Member. Shri Dasappa. 

Sbri Dasappa: Why are there very 
t<mflicting statements about the avail-
ahility of are for export in different 
regions, ranging for example in 
Mysore from 30 million tons to 710 
million tons? What steps have been 
taken to ascertain the exact quantIty 
of are available? 

Shri Manubhai Sbah: This question 
is uppermost in our mind, particular-
ly about the region to which the han. 
Mem ber has referred. Recently, a 
German and Italian expert team 
came, and they were associated with 
the Central Ministry of Mines and 
Fu<:! and also the Mysore Govern-
TIlent, and unfortunately, they came 
to a somewhat different conclusion 
The original estimate was not based 
0n any trial pits or borings. But I 
can assure him that both the MInis-
tries are constantly at it, to explore 
the possibilities. 

Shri P. Venkatasubbaiah: Even in 
the approved sector from where the 
State Trading Corporation has been 
taking the iron are, even that existing 
agreement has been stopped. I want 
to know the reason. 

Shri Manubhai Shah: He doe, not 
refer to anything specifically In 
Iegard to Andhra, I have .nentioncc 
that we are buying iron are. Th~re 
is a co-operative society Wilicb h3.! 
fal!t:d, to which we gave time. ?-·1 
that was the smallest contract of 
Rs. 60,000. If there are bigger areas 
unci bigger quantities which we ha, e 
overlooked, he may draw ou' :>.tten-
lIOn and we are prepared to loc· k in t.o 
that. 
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Shri M. L. Dwivedi: May I say that 
the Ministry has definitely mentioned 
it, as under: 

"It has further been decided 
that in view of the present emer-
gency, both Vespa and Lambretta 
should be produced and sold in a 
single colour hereafter." 

And even then they are charging 
more than Rs. 30 per scooter for 
colour. 

The Minister of Steel aDd Heavy 
Industries (Shri C. Subramaniam): 
We do not know whether this forms 
part of the production earlier than the 
order or later than the 'order, but we 
shall certainly look into it, and if 
there has been production later than 
the order, we shall take action. 
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Shri S. C. Samanta: In the state-
ment I find thRt manufacturer, have 
been given the necessary facilities 

for import of capital goods so as to 
step up the indigenous content of the 
vehicles. Still I find that in the 
first six months of 1963, production is 
not encouraging. May I know what 
the impediments are? 

Shri C. Subramaniam This is 
for the purpose of imprOving the indi-
genous content. Till that production 
comes about, we have to import, for 
which we do not have 3ufficient 
foreign exchange. That is why dur-
ing the current period there is a fall. 
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Dr. L. M. SiDghvi: It is jndicated 
here that of the licensed projects, five 
are already working and three are yet 
to go into production. Have any 
deadlines been laid down for the com-
mencement of production and have 
they been told that if they do not 
keep up to the schedule their licence 
would be cancelled? 

Shri C. Subramaniam: Generally. 
we give a reasonable time and if they 
do not take steps to go into proauc-
tion we cancel the licence. As a 
matter of fact one producer has been 
given notice that he should surrender 
the licence. 
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Shri p. C. Borooah: Rcccr:t1y some 
cheaper scooters have been manufac-
tured with the collaboration of the 
Japanese and Czechs. Is it a fact 
that there are some patent delcc1.3 in 
them and if so what is their nature 
and what steps have been takea to 
look into the defects? 

Shri C. Snbramaniam: I do not have 
the fact. with regard to Czech {"('IJ-

laboration. If the hon. Member i3 in-
terested, he may give separate notice. 

Trade Milllsters COIIfereuee at London 

+ 
J 8hri P. C. Borooah: 

Shrl p. K. Deo: 
*250 8hrl Shree Nara),,, DaB 

00) 8hrl ValIDdena Nair: 
f Shrl Warlor: 
l Shrl Buta 8lDgb.: 

Will the Minister of International 
Trade be pleased to state: 

(a) whether India participated in 
the Trade Ministers Conference held 
at London in the second week of lV.ay; 

(b) if so, what decisions Were taken 
to open up markets for undeveloped 
countries; and 

l c) the reaction of the Conference 
to Britain's non-entry to the Euro-
pean Common Market and its reper-
cussions on India's trade? 

The Minister of International Trade 
(Sbri Manabhai Shah): (a) YolS, Sir. 

(b) and (c). A coPy of the cem-
munique issued after the confereuce ia 
placed on the Table of the House. 
[Placed in Library. See No. LT-1527/ 
63]. As the negotiations betwpen the 
EEC and Britain did 1I0t lead to the 
adhesion of the latter t'l the Europf'an 
Common Market. the treatment ,e-
ceived by India's trade in these cuun-
tries has not undergone al.:; change. 

Shri P. C. Borooah: What are the 
main proposals made by India at the 
meeting and how far the same were 
incorporated in the decisions taken at 
the london conference and how far the 
same have been carried through the 
Geneva Conference held to discuss 
procedures for the "Kennedy Round" 
of tariff negotiations? 

Shri Maaabhai Shah: The main pro-
posal in the Conference was that nO 
preference enjoyed by the Common-
wealth trad:ng partners should be re-
duced or whittled down or withdrawn 
unless corresponding advantages to any 
rtn!"tieu~::n' commodit.y undprgoing pre-
ferenthl change is properly compcn-
sated for. This has been accp-pled 




